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(d) if so, steps taken. to kee» .. 
dose viciI 0" the IItuatfoI'l to pre-
vea and DO.Volt eGmmlRla] riots in 
theII& "'tlve ...-t 

THE MINISTER OF STATE IN THE 
~  OF HOM,m AFFAIRS 
(SHRI YOGPDRA MA;K.WANA): 
(a) The Union Govern,ment baa 
advised the State Govemments to 
review the adeq,uacy and effectiveness. 
of the intelbgence machinery at the 
State leve and in sensItive Districts 
ToWD8/Areas as ORe of the meaSUFes 
to eGntrol the communal disttBbanees 
and. promote. communal harmony. 

(c) According to the. infomuatlon 
received from the State Government 
Of Andhra Pradelh, there-was no 
bilure of intelligence in the ~ecent 
co.m'Qlunal disturbances in Hyderatfad 
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Settbl, up Of ReSearch Laboratories 

in Kamataka 

1566. SHRI JANARDHANA 
POOJARY: Will the !VIinister of 
SCIENCE AND TECHNOLOGY be 
pleased to state: 

(a) whether Government have a 
proposal under consideration to set up 
research laboratories in Karnataka; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONMENT (SHat C. P. N. 
SINGH) : (a) The Dt-partment of 
Science and Technology have no pro-
posal at present to set up new research 
laboratories in Karnataka. 

(b) Does not arifle. 

Military Assirrtance to Quell 
Disturbances 

1567 SHRI RAVINDnA VARMA: 
WIll the Mimster of DEFENCE be 
pleased to state: 

(a) the number of occaSions on 
which the military was summoned to 
the assistance of civil authorities to' 
control situations of law and order in 
1980 and in the first six months of 
1981; and 

(b) the nature 01 the disturbances 
:tor which such assistance from the 
military was taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRt 
SHIVRAJ V. pATIL): (a) Army waS 
c;ummoned to the assistanCe Of civil 
authorities in the maintenanc'(! of law 
and order On 48 occasions in 1980 aDd 
on 3 occasions in the first aix montbS 
Of 1981. 




